
Jammu and Kashmir
Poltution Control Committee

chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

0191 - 2472881 ,2476925

J&K PCC

lr-,a-/)

Parivesh Bhavan, Forest Complex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Raibagh, Srinagar, 190 008

The Consultant Judicia[,
Hon'ble NationaI Green Tribuna[,
PrincipaI Bench,
New Dethi.

guls;- ol-1 1-2025

Sub:- Report of Jammu and Kashmir Poltution Control Gommittee in

comptiance to Hon'ble Nationat Green Tribunal Order dated 12-08-

2025 passed in OA No.111912024 News item titled "Sindh Naltah
Pottuted trout habitat threatened in Ganderbal" appearing in Greater
Kashmir dated 1 9-08-2024.

Sir,

ln comptiance to the directions of Hon'ble Nationat Green Tribunal,

Principat Bench, New Dethi order daled12-O8-2025 passed in OA No.1119/2024

News item titted "Sindh Naltah Pottuted trout habitat threatened in

Ganderbal", the report of the J&K Pottution Control Committee is submitted

herewith.

It is therefore, requested that the report may kindty be taken on record and

ptaced before the Hon'bte NGT for consideration.

Yours faithfutty,

Encl:- As Above.

(Dr. R. pinath) IFS

Membe Secretary
J&K PCC

No: JKPCC/NGT/OA 1 1 19/251 l\ ti
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Before the Hon'ble Nationat Green Tribunal
PrincipaI Bench, New Dethi

Originat Apptication No. 1119 of 2024

IN THE MATTER OF "Sindh Nallah Poltuted trout habitat
threatened in Ganderbal".

Report on behalf of Jammu and Kashmir pottution Control. Committee
pursuant to Hon'bLe Nationa[ Green TribunaL, order dated 12,Og.2OZi
passed in O.A No. 1119 of 2024 News ltem titted ,'Sindh Nattah poltuted
trout habitat threatened in Ganderbal.,, appearing in Greater Kashmir
dated 19.09.2024.

Background:

That the Hon'bte Nationat Green Tribunat vide Notice dated 12-0g-2025 in

OA No. 1119 of 2024 directed as fottows: -

"Member Secretary, J&KqCC appearing virtualty has submitted that

the steps are being taken for imposition of environmentat compensation

aga,nst those who are responsibte for pottuting the Sindh Nauah. He has

sought four weeks'time to fiLe the report in this regard."

Status Report:

ln comptiance to the directions issued by the Hon,bte Nationat Green

Tribunal on 12-08-2025 in OA No. 1119 ol 2024, the report of the J&K

Poltution Controt Committee is as fottows:

1. That Regionat Director J&K pCC Kashmir was requested to submit

latest water quatity anatysis report of Sindh Nattah from Wayit to

Sonamarg for both physico-chemicat and biotogicat parameters

atong with ctear detaits of hotspots from where sewage water is

entering the Sindh Nattah vide this ofFice No. JKPCC/So./OA 1119_

2024/25/1270:, dated: 26.09.2025 (Copy enclosed as Annexure_1).

fr nage r ot r
\-/
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2. That repty has been submitted by Regionat Director Kashmir vide his

office No. PCC/RDK/LS/(NGT)/202511165_67; dated: 07.11.2025

(Copy enclosed as Annexure-2).

a) The water anatysis report indicates that att the physico-

chemicat parameters inctuding biotogicat parameters are

conforming to class B primary water quatity criteria.

b) Further, the report revea[s that few drains were found

discharging sewage into the sindh nattah. These drains

originate from the tourist spots and Municipat Zones. The

drains were found carrying domestic waste water with sotid

waste. The detaits of drains and secondary rivutets is as under:

S.no. Drain Location Geo-coordinates

1 Drain from main market Kangan 34.262376, 74.899953

2. Drain near 254 transit Camp Sonamarg 34.302582,75.288554

3. Drain near Thajwas Hotet Sonamarg 34.308047,75.278708

Secondary lnflows and Rivutets:

S.no. Rivertet Location Geo-Coordinates

1 Near Wusan near automobite work shop 34.284124,74.84383

2. Near Wusan near automobite work shop 34.283652,74.846491

3. Mammer 34.227910, 74.993637

4. Kutan 34.268667,75.152949

c) The Sindh stream stretches from whayt to sonamarg and fatts

under the Jurisdiction of Btock Devetopment Officer Kangan,

Btock Devetopment Officer Gund and Chief Executive Officer

Sonamarg.

3. Show cause notice for tevying of environmental compensation for

viotation of sotid waste management rutes, 2016 has been issued

against sonamarg Devetopment Authority vide this office

Page 2 of 3
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No. JKPCC/LSJ/CEO-Sonamarg/025/1412-14i dated: 28.10.2025

(Copy encl.osed as Annexure 3), who has been arrayed as

Respondent in OA no. 104612024 titted "Saving Kashmir Brown

Bears is a race against time witdlife SOS and J&K Wildlite

Protoction Department take challenge,"

4. Show cause notice for tevying of environmental compensation has

been issued against the Btock Devetopment Officec Kangan vide this

office no. J&KPCC/LSK/BDO-Kangan Gpl/025/309-3'13; dated:

25.1o.2025 (Copy enctosed as Annexure 4), who is atso respondent in

O.A No. 107012024 titted "Ptastic Pouution poses threat to

Kashmir's Great lake trek": arising in the rising Kashmir dated:

09.o8.2024.

5. Show cause notice for tevying of environmental compensation has

been issued against the Block Devetopment Officer, Gund vide this

office No. J&KPCC/LSK/BDO-Gund Gbt./025/314-318; dated:

25.10.2025 (Copy enctosed as Annexure 5), who is atso respondent in

O.A No. 1070/2024 titted "Ptastic Pottution poses threat to

Kashmir's Great lake trek": arising in the rising Kashmir dated:

09.o8.2024.

Prayer:

ln the premises, it is therefore respectfulty prayed that the report may

kindty be taken on record before the Hon'ble National Green Tribunat for

consideration.

pinath,lFS
Member Secretary
J&K PCC

Page 3 of 3

Dr. R.
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Jammu and Kashmir

[:ollution Contro! Committee
chairmanSTjkspcb@gmail.com

membersecretaryj kspcb@gm ail.com

0191 -2472881,2476925

ITUWTSA
NEW DELHI 2024

Anned- - I

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road
Rajbagh, Srinagar, 190 008

Regional Director,
f&K Pollution Control Committee,
Kashmir.

No.: IKPCC/S c./OA tLre-zoz4lzsf tL10 Date: \e- O9-2O25

Sub: O.A No. 1119 /2024 News Item titled "Sindh Nallah Polluted trout
habitat threatened in Ganderbal" appearing in Greater Kashmir
dated 19.08.2024".

Ref: PCC/RDK/LS(NGr)/202 5/931-32 ; dqted: 26.08.202 S.

Sir,

with reference to your office No. \11/RDK/LSNGD/2025/931-32;

dated: 26.08.2025 on the subject cited above, you are requested to submit

latest water Quality analysis report of Sindh Nallah from Wayil to Sonamarg

for both physico-chemical and biological parameters along with clear details

of hot spots from where sewage water is entering the Sindh Nalah and area of
j urisdiction of concerned authorities.

Yours faithfully,

9t6O?-,,D
(Ghansham Singh) IKAS
Member Secretary 

L6. 9. \n
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Government of Jammu & Kashmir
J&K POLLUTION CONTROL COMMITEE

OFFICE OF THE RECIONAL DIRECTOR. KASHMTR

(}2@
'E3.{!r,rr

?e* sheikh.'ul-Alam Carupus, Rajbagh, Near Government sirk Fauory, srinagar-19000gwwwjkspcb.in EmaiI: regionaldirectorkmr@qmqi rrufi'otoi-z3tIg42

The Member Secretary,
JK Pollution Control Committee,
Jammu.

No: PCCIRDK/LS {NGr) /2o2s/ !-t-6 5 ' 67. Date:- o 7 - 7l - Lo zS

subject: - oA No. LtLg/2024 News ltem titled, "sind Nallah polluted trout habitat
threatened in Ganderbal" appearing in Greater Kashmir dated Lg-ag-2024,

Reference: - your letter No. JKpcc/sc./oA-111g-2024/25h270 dated 26-Og-2a25.

Sir,

ln continuation to this office letter No. PCCIRDK/LS(NGT)/202s/Lo7L-73 dated 31-10-202s
on the subject cited above, a brief status report bearing No. pcc/RoK/w.LAB/lnspection/25-
26laz dated 06-11-2025 summarizing the details of hot spots discharging sewage/waste
water from Wayil to sonamarg that falls under the territorial jurisdiction of BDo
Gund/Kangan and chief Executive officer, sonamarg is shared jointly by Divisional officer,
PCC, Ganderbal & scientist (l/c water Lab, pcc, srinagar), a copy whereof is appended
herewith for kind perusal and further course of necessary action please.

Encls: - 06
r, -Jt
1,

copy Ito:-

1.

2.

01
. *l'

Divisional Officer, PCC, Ganderbal for information.
Scientist (l/c Water Lab, pCC, Srinagar) for information.
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subject: - compliance of Hon'ble NGT order in the matter of o.A No.
lll9l2024 nsws item titled Sindh Nallah polluted Trout Habitat threatened in
Ganderbal.

Ref no:- I'CC/RDK/LS(NGT)/2025/1020-22 DATED ZBt09 /202s

In cotrtinuation to letter no NO:-PCC/ROK/W.LAB/lnspection 125-26181 Dated :-29l\O/ZOZ5 and irr
compliance to the direction as mentioned in above reference, an inspection was conducted by

undersigned officials on 28/1 012025 to ascertain the hot spots from where sewage is entering intl
the Sindlr Nallah .The inspection was carried out of entire stretch of sindh stream from W{,it to
sonamalg ,during the inspection following observations were made:-
1. Main Drain Discharges:

On[1' a f'erv drains were observed that are directly discharging sewage into the Sindh stream.These
drains primari15'originate fiom tourist spots and municipal zones along the stream course. The discharge
appeared to contain dornestic wastewater rvith visible organic matter and some solid waste. The detail of
these drains is as under :-

S.no Drain location Geo-Coordinates
I Drain frorn main nrarket 34.262376,'14.899953
2. Drain near 254 transit Camp Sonamarg 34.302582,75.288554
3 Drain near Thajrvas Hotel

2. Secondary Inflorvs and Rivulets:

Government of Jammu & Kashnrir
J&K POLLUI'ION CONTROL COMMITEE

Rajbagh, rrcar Covernntent Silk Factoq,, Srinagar-190008

Apart fronr the drains, several small rivul
different locations.These rivulets carry i;

residential colonies, small establishments,
varies depending on the season and rainfall

lets a,d surface runoff was noticed joining the sindh stream at
ntennittent sewage flows, mostly originating from adjacent
and scattered households. The flow intensity of these rivulets

LThe detailof these rivulets is as under:-
S.no Riverlet Locatiorr Geo-Coordinates
I N ear wusan near autornob ile work sho 34.284124 74.84383
2 N ear Wusan near automobile work 34.283 74.846491
3 Mantrner 34.22791 74.993637
4 Kulan 34.268667 75.152949

Presence of floating debris, plastics, and dornestic waste materials was also noticed on tlle periphery of
strearn. No industrial discharge poiuts rvere identified during the inspection.
The Sindh Streanl stretch li'or.tr whayl to sonamarg falls under the Jurisdictional area of Block
Developntent Officer Kangatt, Block Development Officer Gund and Chief executive Officer)onamarg

Sub,ritted for favour of infurnration a,d firrther necessary action .

NO:-PCC/ROK/W.LAB/tnspecrion /ZS _26t82
Dated:-06ll tl202S

Jn..J.u
officer

Scientist 'PCC Ganderbal
I/C Water lab pCC Srinagar

34.308047,15.278708
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Ye:ry Government of Jamnru & Knshmir
J&K POLLUTION CONTROL COMMITEE

& 4 A oFFICE OF THE LEGIONAL DIRECTOR - KASHMIR
?'L t Sheikh-ul-Alant Cantptts, Rajbctgh, Near Government Silk Factory, Srinagar- t 90008

wwwjkspcb.in Email: regionaldirectorkmr@gma Tel/fm0I94-23II842

The Member Secretary,
J & K Pollution Control Committee,
Jammu.

No: pcc/RDK/LS (NGr) l2o2s/ ! 0''l I -71 Date:- 3l- lo-2025.
Subject: - OA No. Ltl9l2024 News ltem titled, "Sind Nallah Polluted Trout Habitat

Threatened in Ganderbal appearing in Greater Kashmir dated L9-08-2024."

Reference: - Your letter No. JKPCC/Sc./OA-1119-2024125h270 dated 26-09-2025.

Sir,

Apropos to the subject and reference cited above, the latest water quality reports of

Sind Nallah as well as details of hot spots from where sewage water is entering this Nallah

from Wayil to Sonamarg, Ganderbal as shared by Lab Coordinator, PCC, Srinagar and

Divisional Officer, PCC, Ganderbal are annexed hereto as Annexure "A" & Annexure "8" for

kind perusal and furthercourse of necessary action required in the afore-titled OA please.

Encls: - Ala.

Copy to:-

1. Divisional Officer, PCC, Ganderbalfor information

2. Lab Coordinator, PCC, Kashmir.

*
?,\
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Covernment of Jammu & Kashmir
J&K POLLUTION CONTROL COMMITEE

Rajbagh, near Government Silk Factory, Srinagar-l 90008

U AnysDot*L - A

'$pr,"?,ff

Regional Director
J&K Pollution Control Comm ittee,
Kashmir Srinagar

N O : -PCC/ROK/ Lab Coord/NGT'-S i ndtr/25 -2 6/ 68-69 Dated:- 2511012025

the matter of O.A No.
Trout Habitat threatened in

Subject: - Compliance of lfonrble NGT order in
lll9l2024 nerys item tifled Sindh Nallah polluted
Ganderbal.

Sir,
With regard to the subject and reference cited above, kindly find enclosed herewith

test analysis reports of water samples collected from sindh Nallah sonunmurg, Ganderbal in
the rnonths of August and October 2A25. The test anatysis report reveals that alt the
analyzed parameters are confirming class B primary waie. quality criteria.

Yours Faithfully

Srinagar

Copy to:-

Lab

1 ' llc NGT JKPCC, Kashmir {br favor of information and further necessary
actiotr.
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J&K Pollution Control Committee
Shiekh-ul-Alam Complex Rajbagh Kashmir

Average Water quality profile of Sindh Stream

ilrETiTli?El
Primarywaler

quality criteria

for Batring (

class 8)Parameter

Air Temp 24.3 23.4 17.3 24.0 24.3 17.1 21.0 24.5 14.8

Water Temp 13.0 14.1 12.5 12.O 13.9 'l 1.9 11.0 9.8 9.8
pH 7,89 7.87 7.79 8.15 7.88 7.83 8.06 7.98 7.81 6.5 -8.5

Conductivity 203.0 239.0 302.0 233.0 262.0 318.0 260.0 404.0
TDS 104.0 128.O 159.0 119.0 140.0 168,0 133.0 160.0 212.4
DO 8.6 7.5 9.6 8.4 7.7 9.4 8.6 7.8 8.3 > 5 mg/l

COD 20.86 11.5 19.9 15.65 11.4 15.3 17.39 11.8 9.2

BOD 15 1.2 1.8 1.2 1.7 1.2 1.8 0.5 1.0 s 3 mg/l

Phosphate 0.142 0.043 0.051 0.075 0.023 0.014 0.051 0.025 0.013
Ammonical 0.795 4.577 0.800 0.722 0.540 0 405 0.598 0.629 0.473

Sulphate 45.14 54.23 81.35 49.23 68.78 87.71 59.84 34.84 95.14
Hardness 116 0 136.0 166.0 110.0 140.0 198.0 132.0 160.0 220.0
Calcium 31.26 40,08 44.88 24.04 40.88 47.29 33 66 44 88 56.91

Magnesium 9.23 8.74 13.12 12.15 9.23 19.44 11 66 11.66 18.95
TotalAlkalinity 940 86.0 92.0 80.0 940 88.0 96.0 98.0 104.0

Chloride 80 8.0 12.0 14.0 10.0 10.0 Q.A 14.0 10.0
Turbidity 109 18 30 102 11 11 74.0 13.0 4.0

Nitrate Nitrogen 0 428 0.584 0.612 1.630 1.220 0 640 0.488 0.684 0.572
Nitrite Nitrogen 0.1 18 0.064 0.1 05 0.1 05 0.044 0.016 0.051 0.048 0.044

Sodium 1 I 1 1 1 1 I 1 1

Potassium 0 0.0 0.0 0 0.0 0.0 0 0.0 0.0

Faecal CFU/100
ml 400 240 400.00 100 125 43.00 154 30 5.00 desira ble-

2500 (max)

.)

All Values are in mg/l except pH, conductivity,Turbidity & Temperature

Microbiogical analysis done by Micro-Biology Lab

byAna

JFoo.
l/C Water Lab

ffiaNrnryr
r}CC

Wayil:3285

E Aug-25 Sep-25 Oct-ZS Sep-25

300.0
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J&K Pollution Control Committee
Shiekh-ul-Alam Complex Rajbagh Kashmir

Average Water qualitY profile of Sindh Stream

All Values are in mg/l except pH, conductivity'Turbidity & Temperature

Microbiogical analysis done by Micro-Biology Lab

(U

Primary waler quality

crileria for Bathing (

class B)

;r,*-}..o
I

,,

Oct-25Sep-25Aug-25Oct-25Sep-25Aug-25Parameter
14.023.018.014.522.420.0Air TemP 9.310.87.09.610.510.5Water TemP

6.5 {.57.827.948.017.817.92pH
399.0320.0279.O402.00326.00297.00Conductiv'ttY 209.0171.0143.0211.0174.0152.0TDS > 5 mg/l8.87.47.99.278.4DO 10.710.919.129.2211.615.65COD s3mgn1.20.81.61.00.72.4BOD 0.0130.0250.0650.0150.0230.062Phosphate 0.5980.5200.8430.3790.5400.478Ammonical 99.0890.7473.02101 2086.0560.60Sulphate 254.0184.0132.0220.0176 0152.0Hardness 58.5144.8854.551.336.07Calcium 26 2417.498.7420.4111.6615.06Magnesium 100.094.092.0106.094.096.0TotalAlkalinitY 12.010.08.010010.010.0Chloride 5.014.080.050-8.082.0TurbiditY _ 0.5160.7600.4640 5400.532Nitrate Nitroger 0.0250.0440.0280.0640.0380 041Nitrite Nitrogen

1I1111Sodium 0.00.00000.00Potassium
500 desirable-

2500 (max)50.008050600100110Faecal
CFU/100 ml

Sonama D/s:,3283 Sonamarg D/S:3283

,,
Analyzed bY

l/C Water Lab

8.00

38.47

0.792
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Covenrnrerrt of Janrntu & Kashrnir
J&K POLLUTION CONTROL COMMITEE

l?r{bagh, near Governntent Silk Factory, Srinagar-t90008

,$,
Subject: - compriance of Hon,bre NGT orrler in the matter of o.A No.

'i::"iifi:"fervs item titlecl Sin<Ih Nallah porrrr".r Trour n"ilt", threatenect in
Ref no : - PCC/RDI(LS(NGTy z1zs I t0z0 -22 DATED 28 t*g tz,zs

In complia,ce to the direction as mentioned i. above reference, an inspection was conductedby urrdersig,ecl officials on 28ll 0/20;, to ascertain the rrot spots from *h.r. sewage is enteringi,to the Sindh Nallah 'The inspeoion *ut carried out of entire stretch of sindh stream from
Y:yi1 

to--sonamarg .during ttr" ii',sp..tion fbllowing observatiors rvere made:-1. Main Drain Discharges:
onl1'. 6 ferv drailts rt'ere obsert'ecl that are directll' discharging sewage into the Sindh Stream.Thesedrai.rs primaril'v origirlate li'ottt tourist spots arrd nrur:icipar ,on*.s urorg the stream course. Trre discharge

;ifiTil::J:'j|"[:]restic 
r'aste*'ater *'ith visibre orgonic maner and some sorid rvaste. The detair of

2. Secondary Inflorvs antl Rivulets:
Apart front the drairrs, several small rivulets and surface runoff was noticed joining the Sindh Stream atdifl'crcnt locations.J'hese rivulets carry intennittent servage flows, mostly originating from adjacentresidential colonies, srnall establisl: ments, and scattered households. The flow intensify of these rivuletsvaries dependin g on the season ancl rainfall l-he detail of these rivulets is as under:-

LiFE
!r'€st\,e for

Presence

stream. N
of floating debris' plastics, ztttd dotnestic rvaste nrateriars was arso notice<J on the periphery ofo industrial discharge poinrs rvere ide'titied during tt.,. irrp..tio,r.

Subrrrited for 
'avour 

of irrforrnation and firrther necessary actio, .

NO:-PCC/ROK/W.LAB/lnspection /25 -26/ 8 I
Dated :-29l I 0t20Ls

\\
Divisio)ral officer
Pcc c\ruar\V

5*\o)clentlst'

S.no D ratn location
I natesDrain from nla t.l nlar'ket
2. 34.2623 74.899953

SIIDrai 25near 4 transit
3 34.3025 7 5.288554

rvas Hotel .\Drain near Tlr

S.no Ri verlet Locati on
I

Geo-Coord rnatesearN uw saD near autornotr e work
2 34 .2 I84 724 4, 843 J8earN wusal t Ilear automo bile work
3 34.283 '74.84649t

Mammer
4 43 79)) I 6374.993 7Kulan

634.2 8667 75 I 52949

I/C Water lab lrCC Srinagar

34.3
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ffi Jammu and Kashmir poflut
Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 1SOb06

ion Controt Comm ittee
lt

Silk Factory Road
Rajbagh, Srinagar, 190 OO8

T et - 0191.2476921; mait _ membersecretaryjkspcb@gmait.com

The Chief Executive Officer,
Sonamarg Development Authorit5r,District Ganderbal

No':JKPcc/LsJ/cEo-sonamarg/o2slrttl--lq 
Dated:gg. ro. {o"1S

subject Notice for Levying of Environmental compensation by violation of solid
Waste Management Rulesrzot6.

whereas, Hon'ble NGT in o.A. No. to46/zoz4 registered suo motu on the basis ofthe news items appearing in India.com dated 27-07-2024 titled ..saving Kashmir
Brown Bears is a Race against rime wildlife sos and J&K wildlife protection
Department rake challenge" and the Hon'ble NGT vide its order dated os-og-2o24 iimpleaded Jammu & Kashmir Pollution control committee through its Memb., s....tu.l ias one of the respondents among others; and directed to file their response at least one
week before the next date of hearing; and 

:l
whereas, the unscientific and ill.egal dumping of municipal solid waste is in

violation of Environmental laws and the directions of the Hon,ble National Green
Tribunai (NGT) and;

whereas, series of notices were served upon you (latest on o3-o9-2o24) calling
upon you, directing you to show cause within t5 days, as to why legal action includ.ing
levy of Environmental compensation be not initiated against you, However, no response
has been received from your end; and

whereas, thereafter Regional Director, Pollution control committee, Kashmir wasadvised to share the Environmental compensation format for violation of Air(Prevention and control of Pollution) Act, 1981 and water (prevention and control ofPollution) Act, 7974 by the sonamarg Development Authority for the period of violationfor further levying of Environmental compensation to sDA by or before og-og-2o25 videletter No. JKpcc/NGT/)r- rc46/zoz4/ro}t dated o6-0g-2025; and
whereas, Regional Director, Pollution control committee, Kashmir submitted theEnvironmental compensation Format for levying of Environmental compensation uponsonamar Development Authority, duly endorsed and signed by the Divisional officer,Pollution control committee, Ganderbal vide letter No. pcc/RoK/LS(NGT)i zo 251967-62dated oB-og-2o25; and

:l
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whereas, accordingly case was forwarded to Technical Advisory Committee (TAC)
ted by the JK Pollution Control Committee for expert assessment and evaluation

of Environmental Compensation, which recommended the levy of Environmental
compensation amounting to Rs.39.3o lacs (Rupees Thirty Nine lakh and Th irty
Thousand only) for dumping of Municipal Solid Waste and untreated disposal of ro TPD
for a period of 5r days (w.e.f.o3-og-2o24 i.,e date of issuance of first legal notice to the
date of submission of EC format by Divisional Officer, PCC, Ganderbal) as worked out in
accordance with the guidelines framed in this behalf; and

Whereas, in terms of Hon'ble NGT directions and rules governing the subject, it is
proposed to proceed legally against you and impose Environmental Compensation as per

the guidelines of Central Pollution Control Board, Government of India, duly approved

by Hon'ble National Green Tribunal for such violations.

Now, therefore, take this notice and show cause within 10 days from its issuance

as to whY:

i). Environmental Compensation proposed and recommended by the Technical
Advisory Committee of J&K PCC amounting of Rs.39.3o lacs (Rupees Thirty Nine

lakh and Thirty Thousand only) of 51 days for dumping of Municipal Solid
Waste and untreated disposal of 1tr TPD, on the basis of Polluter Pays' Principle
(PPP) in terms of directions of the Hon'ble National Green Tribunal be not levied
upon you.

ii). You may not be prosecuted under Environment (Protection) Act r9B6 for violation
of Solid Waste (Management) Rules zot6.

In the event, no tenable response is received within the notice period, the order
for levying of Environmental Compensation as per prescribed guidelines wiII become
imperative along with initiation of prosecution proceedings in court of Iaw against you
without further notice

'Issued with the approval of the Competent Authority,.

I

/)

(Dr. R. h[ntr,),rFs
Member Secretary
JKPCC, Jammu.Copy to the:-

i) Regional Director, pollution
necessary action,

ii)

Control Committee, Kashmir for information and

Divisional Officer, pollution Control Committee.
necessary action, - -t Ganderbal for information and
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. Jammu and Kashmir pottu
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The Block Development 
"J:::] 

2476e27;mnir-msrn6srsesretaryjkspcb@smarr.Jm

Block Kangan
District Ganderbal,

No.:J&KPCC/LSK/BDo-Kangan cbt./ozsl3e_g3 oated:)_C -to-zozs
subject Final Notice for Levying of Environmental compensation underEnvironmental Laws.

whereas, Hon'ble NGT in o.A. No. roTo/ 2o24registered suo motu in News itemtitled '(Plastic Pollution poses threat to Kashmir's Great lakes Trek,,, arising in theRising Kashmir dated o9-o8-zo 24 on account of the disposal of plastic waste by
trekkers such as plastic bottles, polythene, etc. which is contaminating the environment
and contributing to deterioration in the quality of the lakes; and

Whereas, the unscientific and iltegal dumping of municipal solid waste on the

banks of Sindh Nallah is in violation of Environmental laws and the directions of the

Hon'ble National Green Tribunal (NGT) and;

Whereas, the Divisional Officer, Pollution Control Committee, Ganderbal after

conducting fresh inspection of the site on t7-oz-2o25, and reported that unscientific

dumping of solid waste by Rural Development Department, in Gund Nallah leading to air

and water Pollution; and;

Whereas, accordingly notices were served upon the Block Development officer,

Kangan, District Ganderbar vide No. JKpCC/zOz4/r474-92 dated 04-72-2024, notice

No.JKPCC/LSJ/zoz5/3311-15dated25-oL-2o25andfollowedbyEnvironmental
compensation notice No' JKPC c/LsJ/zoz5/27g3-g7 dated o6-o3-zoz5 with the direction

to show cause within 15 days, as to why Environmental compensation for violation of

Municipal solid waste Rures, zot6 and the directions of the Hon'ble National Green

Tribunar (NGT) be not revied, which he fa,ed to respond even after rapse of reasonable

time.

Whereas, Regional Director, Pollution Control Committee, Kashmir was advised to

submit the Environmental Compensation forma:,r "t Block Deveropment officer' Gund

District Ganderbal and Block, ;r"top*ent officer, Kangan-District Ganderbal vide

letterNo.JKPCCINGT/oelrc2.o/z,oz4/zttdatedo|-o5-2o25onestimatedquantityof
untreated solid 'n'u't" 

existing in the said blocks; and

J
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"""o".oui ;; ;";T,'#:1t:":- :"rmat or 
"r".u o".I"l.lTtttu'' Kashmir submitted the

',,*olo,i:":';[:1J,*.::*{:.T,fI::::ff",*.,,".10fr"J1":,'il.il;:ll-;,"ffi.)
Whereas, accordingly case was fconstituted bv the JI( porrution cor,,.oiTffiHlJ";:t:"tt"l Advisorv committee (rAc)of Environmentar compensation, which ru.o*,n"r-JJo*Hffi-:i,ill,::l**,*compensation amounting to Rs'zzz'65 lacs (Rupees Two crore Twenty Two Lakhs andsixty Five Thousand only) for epprox. one euintal of un segregated sorid waste atwussan/cherwan/Main Market of I(angan Block of gz.rtTpD for a period of rzo days(w.e.f. ..4_,,2_2.24 i.,g date of issuance of first legal notice to o3-o4_2o25 i.,e the date ofsubmission of EC format by D.o. PCc Ganderbal) as worked out in accordance with theguidelines framed in this behalf; and

Now, therefore, take this notice and show cause within ro days from its issuance
as to why:

i)' Environmental Compensation proposed and recommended by the Technical
Advisory Committee of J&K PCC amounting to Rs,zzz.65lacs, on the basis of
Polluter Pays' Principle (PPP) in terms of directions of the Hon'ble National Green

Tribunal be not levied upon you.

ii). You may not be prosecuted under Environment (Protection) Act 1986 for violation

of Solid Waste (Management) Rules zo16.

In the event, no tenable response is received within the notice period, the order

for levying of Environmental compensation as per prescribed guidelines will become

imperative along with initiation of prosecution proceedings in court of law against you

without further notice

Issued with the APProval of the ComPetent AuthoritY

(Dr. R pinath), IFS

Member SecretarY'

JKPCC.

CopY to the:-
i)DeputyCommissioner/DistrictMagistrate,.Ganderbalforinformation.

iil, ffi*l tst::if?",,",1[l ::'lX 3J#;;H'?1,n,n* ror inrorma,ion and

follow up action -- rr^nrr^l committee, Ganderbal for information and

iv) Divisionat*;;;;;;t' Pollution control comm

necessary action'

-l
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Jammu and Kashmir Pollution Control Committee
Parivesh Bhavan, Forest Comptex ll SitX Factory Road
Transport Nagar, Jammu, 180 006llnajOagn, Srinagar, 190 008

7el - 0191 -247 6927; mail' membersecretaryikspcb@gmail mm

The Blocl< Development Officer,
Blocl< Gund,
District Ganderbal.

No.:J&K Pcc/LSK/BDo-Gund Gbl./ozr/5f L{ -blt Dated: D-{-rc'zoz5

Subject Final Notice for Levying of Environmental Compensation for'violation of
Environmental Laws.

Whereas, Hon'ble NGT in O.A. No. to7o/2o24 registered suo motu in News item
titled "Plastic Pollution poses threat to I(ashmir's Great lakes Trek"l arising in the
Rising Kashmir dated o9-o8-zoz4 on account of the disposal of Plastic waste by
trekkers such as plastic bottles, polythene, etc. which is contaminating the environment
and contributing to deterioration in the quality of the lakes; and

Whereas, the unscientific and illegal dumping of municipal solid waste on the
banks of Sindh Nallah is in violation of Environmental laws and the directions of the
Hon'ble National Green Tribunal (NGT) and;

Whereas, the Divisional Officer, Pollution Control Committee, Ganderbal after
conducting fresh inspection of the site on t7-o2-2o25, and reported that unscientific
dumping of solid waste by Rural Development Department, in Gund NaIIah leading to air
and water pollution; and;

Whereas, accordingly notices were served upon the Block Development Officer,
Gund, District Ganderbal vide No. JKPCC/zoz4/t424-82 dated o4-az-zoz4, notice No.
JKPCC/LSJ /zozs/2s11-15 dated 25-01'2025 and followed by Environmental Compensation
notice No. JKPCC/LSJ/2025/2793-97 dated 06-03-2025 with the direction to show cause
within 15 days, as to why Environmental Compensation for violation of Municipat Solid
waste Rules, 2oL6 and the directions of the Hon'ble National Green Tribunal (NGT) be
not levied, which he failed to respond even after lapse of reasonable time.

whereas, Regional Director, Pollution control committee, Kastrmir was advised tosubmit the Environmental compensation formats of Block Development officer, GundDistrict Ganderbal and Block, Development officer, Kangan-District Ganderbal videletter No' JKPCC/NGT/OA lroTolzoz4/zrt dated o5-o5-2o25 on estimated quantity ofuntreated solid waste existing in the said blocks ;and
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whereas, Regional Director, pollution contror committee, Kashmir submitted theronmental compensation format of Block Development officer, crrra oi.t"i.irerbal for levying of Environmental compensation vide letter
tcr)/2o2s/g35-936 dated 28-08-2025; and 

No' JKPCC / RoK /

Whereas, accordingly case was forwarded to Technical Advisory Committee (TAC)
;tituted by the JK Pollution Control Committee for expert assessment and evaluation
Environmental Compensation, which recommended levying of Environmental
rpensation amounting to Rs.24.3o lacs (Rupees Twenty Four lakhs and Thirty
rusand only) for Approx. 50 Kgs of un segregated solid waste at Surfraw / Sumbat
ige of Gund Block of 4.o5 TPD for a period of ,'2o days (w.e.f. o4-L2-2o24 i.,e date of
rance of first legal notice to o3-o4-2o25 i',e the date of submission of EC format by
). pCC Ganderbal) as worked out in accordance with the guidelines framed in this
nalf;

Now, therefore, take this notice and show cause within ro days from its issuance

to whY:

. Environmental Compensation ProPosed and recommended by the Technical

Advisory committee of J&K PCC amounting to Rs.24.3o lacs, on the basis of
polluter pays, principle (ppp) in terms of directions of the Hon'ble National Green

Tribunal be not levied uPon You.
.).YoumaynotbeprosecutedunderEnvironment(Protection)ActlgB6forviolation

of Solid Waste (Management) Rules 2016'

In the event, no tenable resPonse is received within the notice period, the order

for levying of Environmental comPensation as Per prescribed guidelines wiII become

imperative along with initiation of prosecution proceedings in court of law against you

without further notice

Issued with the Approval of the Competent Authority'

t
(Dr. R. opinath), IFS
Member Secretary,
JKPCC.

Copy to the:-
i) Deputy Commissioner/District Magistrate, Ganderbal for information .

ii) Director, Urban Local Bodies, Kashmir for information.
iii) Regional Director, Pollution Control Committee, Kashmir for information and

follow up action.
iv) Divisional Officer, Pollution Control Committee, Ganderbal for information and

necessary action.
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